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09-08-2017 — CA No. 296/KB/2017( CP No0. 400/2016) HC - Nitson & Amitsu
Energy System Pvi. Lid.

ORDER

The Ld. PCS on behalf of the Applicant Company is present.

Heard the Ld. PCS of the Applicant Company.

Order is reserved.

MANORAMA KUMARI
MEMBER(J)




